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1 2 3 4 5 6 7 8 9
383 00 00 61 00 04 72

T FETE-124
351 00 00 03 00 08 91
969 00 08 65 00 12 10
973 00 02 47 00 04 07
FTA FSET-125 | 1025 00 06 09 00 | 07 23
1024 00 06 15 00 06 55
1034 00 08 84 00 09 35

ReT- FE Y : Afeem
65 00 00 00 00 03 63
64 00 00 00 00 00 50
62 00 07 81 00 11 21
TEHTT eme-43

59 00 00 00 00 01 29
57 00 00 00 00 13 76
58 00 00 00 00 46 90
TR Srfersma-42 91 00 05 65 00 08 41
535/575 00 08 63 00 14 78

T TIAMTET-51
551 00 08 86 00 16 98
78 00 00 71 00 03 28

ALHIL THTATAT-52
70 00 11 53 00 19 76
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MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 29th May, 2025

S.0. 2504(E).—Whereas, it appears to the Central Government that it is necessary in the public interest
under the Srikakulam-Angul Pipeline Project (SAPL) and Spur pipeline for the transportation of Petroleum Product
from Angul to Srikakulam in the state of Odisha a pipeline should be laid by Gail (India) Limited;

And whereas, it appears to the Central Government that for the purpose of laying such pipeline, it is
necessary to acquire the right of user in land under which the said pipeline is proposed to be laid and which is
described in the Schedule annexed hereto;

Now, therefore, in exercise of the powers conferred by Sub-section (1) of Section 3 of the Petroleum and
Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby
declares its intention to acquire the right of user therein;

Any person interested in the land describe in the said schedule may, within twenty one days from the date of
which the copies of the notification issued under Sub-section (1) of the Section 3 of the said Act, as published in the
Gazette of India are made available to the general public, object in writing to the acquisition of the Right of User
therein for laying of the pipeline under the land to competent Authority,(Odisha) Gail (India) Limited, 612 Utkal
Signature, Pahal, NH-16 Bhubaneswar-751032.

SCHEDULE

SRIKAKULAM-ANGUL GAS PIPE LINE

LAND SCHEDULE

District: Rayagada State: Odisha
Name Of Name Of Village_ Survey NOTIFIED AREA REVISED AREA
Tehsil Thana no. No. Hector Are. Sq. Mtr. Hector Are. Sq. Mtr.
1 2 3 4 5 6 7 8 9
. 383 00 00 61 00 04 72
Kashipur Phatagada-124 351 00 00 03 00 03 o1
969 00 08 65 00 12 10
973 00 02 47 00 04 07
Kashipur Phuljuba-125 1025 00 06 09 00 07 23
1024 00 06 15 00 06 55
1034 00 08 84 00 09 35
District: Koraput State: Odisha

65 00 00 00 00 03 63
64 00 00 00 00 00 50
. . 62 00 07 81 00 11 21
Laxmipur Nisar-43 50 00 00 00 00 01 29
57 00 00 00 00 13 76
58 00 00 00 00 46 90
Laxmipur Doliamba-42 91 00 05 65 00 08 41
. . 535/575 00 08 63 00 14 78
Laxmipur Raulipadar-51 551 00 08 36 00 6 08
. .. 78 00 00 71 00 03 28
Laxmipur Timajhola-52 70 00 1 53 00 19 76
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